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SHRI s. v NAIK While Cochin 
MtAnm, Bombay «nd Cakutta are 
•wring the State* of Kerala Taro I! 
Nadu, Maharashtra and Bengal, oat' 
lour other States left are Karnataka* 
Gujarat, Orissa and Andhra Pradesh 
When the business of Marine Export 
Corporation has jumped by 200 per 
eent, why is it not possible to answer 
squarely the question of Shri Ganga- 
deb Prom Karnataka, they are mak 
Inf profits from export of fish Under 
tbe circumstances, why is It that each 
maritime State is not given a branch 
or regional office9 What are the 
constraints in the way9

SHRI VISHWANATH PRATAP 
SINGH The export from Karnataka, 
Mangalore Port, ts only 7 per cent of 
the total export

SHRI M RAM GOPAL REDDY * 
What about Andhra9

SHRI VISHWANATH PRATAP 
SINGH OuT of the total export valu-
ed at Rs 124 crores onlv Rs one crore 
and 86 lakhs is from Visakh<tpatanam 
Port in Andhra Pradesh

So, this is the one factor which we 
have to see Then there is the ques-
tion of finance for openmg these 
branch offices

Distribution of consumer Loans in 
Villages

#608 SHRI NAWAL KI&HORE 
SINHA Will the Minister of FINANCE 
be pleased to state

(a) the arrangements being made for 
the distribution of consumer loans m % 
villages, and

(b ) the amount of consumer loans 
distributed in rural areas so far?

THE MINISTER’ OF STATE IN 
CHARGE O f THE DEPARTMENT OF 
REVENUE AND BANKING (SHRI

PRANAB KUMAR MUKHERJEE)*
(a) and <b) A statement is laid on tbe 
Table of the House

Statement

-There is at present very limited 
arrangements m villages for purvey-
ing pure consumption loans as apart 
from production loan Only recently 
the Reserve Bank of India has permit-
ted the primary agricultural credit 
societies to advance from the coopera-
tives own resources consumption loans 
to a non-defaultmg member upto 10 
per cent of his short-term loan subject 
to a hmt of Rs 250 From the infor-
mation available the primary coopera-
tive societies of Maharashtra and 
Kerala have started giving consump-
tion loans to weaker sections of the 
community as a percentage of produc-
tion loan against mortgage of moveable 
properties like utensils ladio sets, 
cycles watches etc to landless agri-
cultural labourers or rural artisans

Some of the commercial banks have 
lately formulated schemes in an 
attempt to meet some part of the con-
sumption needs of the poorer sections 
of the village society A svnopsis of 
the schemes etc pertaining to the 
consumption credit formulated bv diffe-
rent publu sector banks is given at 
statement 'A* It will be observed that 
m the commercial banking s*stem 
also loans for consumption purposes 
are by and large linked with the pro-
duction activity of the borrower

The Regional Rural Banks have been 
permitted to extend consumption 
credit for medical and educational 
purposes along with production loans

Sinfe the principle of giving ion- 
sumption loans on a limited scale as a 
part of production loan in nirtl areas 
has been adopted only recently, tbe 
actual amount of loan so far given ex-
clusively for consumption purposes in 
the rural areas is not available
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Statement *A *

Synopsis of the schemes, etc. per-
taining to the consumption credit for-
mulated by different public sector 
banks.

Bank of India: The Bank has for-
mulated a scheme for financing re-
leased bonded labourers for providing 
consumption loan. These loans are, 
however, linked to production loans. 
The purposes and the quantum of loan 
for each purpose are indicated below':

(i) Medical expediture—Upto
Rs. 250

(ix) Educational expenditure— 
Rs. 25 per child-maximum Rs. 75

(iii) Social acts—Rs 125.

The total limit for ell loans per 
borrower is Rs. 400.

Punjab National Bank- A  s c h e m e  
has been recently mtrortisrtd under 
which consumption loins for modest 
amounts are available to small far-
mers and agricultural lab»uror~ Bui 
such loans are granted only tor gene-
ral consumption needs and no* for 
wasteful expenditure on marriages, 
dowries or post-funeral riUals

Canara Bank: The bank formulated 
a scheme, for extending finamjal 
assistance to small/mai^ma] fanners 
wh*n they suffer acute distress due 
to floods, drought, famine etc Th€* 
scheme provide for a maximum loan 
of Rs. 1000 per person

Bank of Maharashtra. The bank has 
formulated a scheme under vhich 
loans for meeting farmers' daily sub-
sistence till the crops are harvested 
and marketed, are given. This schcrne 
is only meant for the benefit of the 
Adivasis in Thana District

Central Bank of India: The bank
has formulated a scheme for the areas 
where debt relief legislation is in 
force. Under tha scheme, marginal 
farmers, landless labourers or rural

artisans and other small borrowers 
whose annual houae-hold income does 
not exceed Rs. 2400 are given loans 
mainly for medical and educational 
expenses.

United Bank of India: A scheme
for meeting the medical and educa- 
tiona] expenses of needy farmers is 
under preparation.

Dena Bank; The bank has formu-
lated two schemes one for providing 
financial assistance to landless far-
mers to whom land is being allotted 
by State Governments under the 20- 
Pomt Economic Programme and the 
other for the released bonded labou-
rers. Under the former scheme, con-
sumption credit requirement *s link-
ed with production credit require-
ment, The maximum total loan 
available under the scheme is Rs. 5000 
per borrower including the consump-
tion component. The landless/margi-
nal farmers to whom lf*nd is allotted 
by thf' Slat* Governments are eligible 
for those loans.

Indian Bank. The consumption 
loan is limited V> Rs 1000 pet indivi-
dual against pledge if gold ornaments. 
The purposes for which such loan is 
given have not been defined

Allahabad Bank■ The hank has 
formulated a scheme for providing 
financial assistance to tribal farmers 
and landless farmers who have been 
allotted lands by the State Govern-
ments The loan is limited to Rs. 200 
per family of farmers at a flat rate.

Umcm Bank• The bank has formu-
lated a scheme under which conMixnp* 
tion loan is given for meeting the ex-
penses of loanee farmers for meeting 
their medical and educational expen-
ses This loan is linked to production 
credit and doe* not exceed 50 per cent 
o f the amount of crop Joan or Rs. 500, 
whichever is less.

Bank of Baroda: The bank provides 
for small consumption loan upto Bfc 
500 to landless labourers and
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bonded labourers who ar» allotted
land for cultivation. This amount is
given in addition to crop and other
production loans.

United Commercictl Hank: The
bank has introduced schemes for pro-
viding consumption loans to farmers
far meeting their educational ~'nd
medical expenses. These loans are
linked to production loans.

Syndic~Ite Bank: The bank has not
drawn up any specific scheme but has
been giving loans at the rate at Rs. 30
against security of ouo gramme of
gold to all sections of rural population
for meeting their consumption needs.,
SHRI NAWAL KISHO.RE SINHA:

Accordingly to the statement it ap-
pears that there is a tr-ndcncv to link
consumption loan with production.
This will relegate the question of con-
sumption loan to the backgron-id. The
present position is t hat our rural
areas are such thr.t 30 pe:: C 'it of our
rural families have to borrow mopey
both for production and consumption.
A siz(;abl·c portion of the rest also
needs mO?,2Y occasional.v Fer the
latter, it is not distress 8'.,:t for the
former, it is €,"'Jir'2ly D. question of dis-
tress horrowi ng This :;itU:l~;i);1 has
actually lee! to the introduction of the
evils of the hnnded labour and dis-
tress sale 'J[ hodC(ra;ns :;nd holdings.
Another aspect of this matter is that
these loans are not required in lump
sum. They are required in hits; some
to-day. some after three months, then
another amount after 6 months. He-
cent legislations have accentuated the
trouble in rural areas, with regard to
these loans. May I inform the House
and the hon. Members that the sources
of rural credit supply have nearly
dried up? May I know how SOOnit is
proposed to set up an alternative .or-
ganization for meeting this very vital
need of these people?

,

,
j;..- .

SHRI PRANB KUMAR MUKHER-
JEE: I do agree with the hon. Mem-
bers that the requirement of the rural
credit, both for production and con-

I
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sumption, is a very important pro-
blem; and in view of the fact that mo-
ratorium has been declared on rural
indebtendness, and in certain cases it
has been scaled down, the problem
has assumed more dimensions; and it
is known to the hon Members of the
HOuse that a working group was set
up to sort out that problem And to
suggest remedial measures by which
we can come into the rural areas, and
to fill the gap which has been created
by the withdrawal of the money-
lenders. The Sivaraman Committee
have submitted their recommenda-
tions to me on the 26th of this month;
and they are under the coris iderut.ion
of the Government. They have re-
commended certain measures. Vl e are
already taking the initiative, along
with the states, to implement them.
But apart from it, the hon. Member
will find, if they look at the Annexure
which I have given to the reply, that
certain banks have already taker; up
var-ious schemes to provide consump-
tion loans to the rural people. The
'xhole question is how we can aug-
ment it o.nd how we can bring in more
credit into the rural areas Apart
fr0111 it. the institution which is basi-
ca llv ~-?~·H~t to meet the rural rc-
oL1i1=·eme~ts, is th·,; rer.:icYiCil T:"JT31 hank.
Pcrh,ms the hen. M2mbcr~ ,,'-,ould ap-
pre~i",'tc that since December. we h'Ne
incre8s"~d the number of regional
r::"a1 h-:;nks from 6 to 21). They are
cXN,'ncLnr: their branches. iNe are
a';are of"the problem ani we are trv-
;ng to sort it out as expeditiously as
p~ssible.

SHRI NAWAL KISHOHE SINHA:
According to the statement, coopera-
tive societies are already advancing
consumption loans at If'3ot in Ker ala
and Maharashtra; but it is not so in
other States. Besides. SOl1"e banks
'sa are advancing, or planning to
advance, consumption loans. May I
know '.vhether there is any proposal
before the Government to advance
such loans on concessional rate of in-
terest, particularly to small and ma.r-
ginal farmers and agricultural Iab-
ourers?
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SHRI PRANAB KUMAR MUKHER-
JEE: All these points ha vs been look-
ed into by the Committee. Unless we 
arrive at a final decision on the recom-
mendations of the Committee, it may 
not be possible for me to indicate 
what concrete and positive steps wa 
are going to take. So far rs Uw dif-
ferential rates of interests are con-
cerned, it is known to the hon Mem-
bers that at present, the rate is not 
linked to any particular community 
or to any particular class. These 
banks are spread over 265 out of 375 
districts in the country. But there 
too, we are considering m ^hat way 
we can link it up with c°.rta;n specific 
projects and mainly so, for the deve-
lopment of the more weak smotions of 
the community.
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SHRI PRANAB KUMAR MUKHSR. 
JEE; That is only one area which b« 
is referring to, so far as a regional 
rural bank is concerned. There too ( 
do not know why they are not 
the local languages, which are under-
standable to the people. Wo have* in* 
structed them to follow the regional 
languages, which are understandable 
to the ordinary workers. We shall 
look into why Bhojpuri is net used by 
the regional rural bank.

We are emphasising the importance 
of having a large number of credit 
societies and primary societies at each 
and every village so that the com-
mercial banks, the ret>.onal rural 
banks co-operative credit socioties, all 
of them could put their mijht together 
and take care of the problem.

Regarding the urgency cf the pro-
blem, I have already submitted to the 
hon. Member that the repart has just 
been received. They h«tv* made some 
major recommendation*, particularly 
one for instant expansion of crtdH so-
cieties

Regarding the pattern which has 
been followed by Maha*o^btra and 
Kerala, whether the St̂ t-J Govern* 
ments can build up that immediately 
and, if so, what help tnoy would not 
require from us, this is a matter which 
we discussed at the State Chief Mini-
sters’ Conference. We are again taking 
up the matter with them and urging 
them to deal with it with the utaaoai 
urgency 90 that before the next kbariff
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season we can befta to operate in the 
Aeld «f rural credit with institutional 
arrangement*.

fiHm  D. N. TIWARI: It is not
clear from the statement laid on the 
Table of the House as to what arrange-
ments have been made in each SUtte 
lor the distribution of consumption 
loans, tiecause the statement simply 
«ays that this bank or that bank has 
been ojiened, In those areas where the 
per capita income is the lowest and 
the people are in dire necessity of 
consumption loan, specially m States 
like Bihar, north Bihar particularly, 
an<j eaiitern UP, what arrangements 
have been made so that the people 
might lake advantage of this and be 
tree fhjm hunger?

SHRI PRANAB KUMAR MUKHER- 
JE£ i do appreciate the concern of 
the hon. Member. But, at the same 
time, pvrhaps, one point we shall have 
to keep in mind It may not be pos-
sible lor us to take care of the entire 
probleir of the consumption loans im-
mediately Because, after all the re. 
source! which will have to be ploughed 

back in the rural areas are 
unlimited At the sam« time, we shall 
have to see that at least a part of the 
consumption loan is priv.rl" for me 1’ - 
cine, education, to sustain the farmer 
till the harvesting p?nod is over 
Therefore, the illustration? which are 
indicated in Annexure A are merely 
illustrative, which are op *r mng m 
limited areas We want to extend it 
The agencies which a-e f^ncti ming 
*re branches of commer ^al banks, re-
gional »*ural banks, co operative crrdit 
-societies and farmers sex vice societies 
Even t ie  State Government admin's- 
trative machineries liki the revenue 
administration are nuwr.enting thfir 
staff. We are trying c pool the re-
sources o f all the Agen'.ji<M to take 
care o€ the problem
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SHRI PRANAB KUMAR MUKHKR- 
JEE. The hon. Member would ap-
preciate that the reeional rural banks 
have Just started coming up. During 
the last two weeks I ht>ve inaugurated 
at least three ba^r.s So it is not yrt 
time to call tor ar.y report from any 
of tham At the same time, some 
banks have start"j operating from thfr 
2nd October The whole purj ose td 
setting up the req oi.ai rural banks is 
to help the sma’ l and m**f».mal far-
mers , landless «aboar and poor oit;- 
sans. We are making a constant re-
view But I may inform the hon. 
Member that th‘ s»e organisations have 
also their hmitatum, because the pro-
blem is so vast and the institutional 
arrangements ar> so meagre, that in 
spite of our best t*?>ri we cannot 
reach them. We asked the Committee 
to look into what other alternative 
agencies can be <** ahlwhctd to supple-
ment the existing arrangements. That 
is why we are ex veri'ng our r"ir.ds 
on the recommendations o f the Work-
ing Group On ttw basis of that we 
will take care of the problem

Construction of Airports ia Eastern 
India

*609 SHRI SAKTI KUMAR SAR- 
KAR Will the Mims.cr of TOURISM 
AND CIVIL AVIATION be pleased to 
state*

(a) whether Civil Aviation Depart-
ment is constructing more airports in 
the country; and




